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Counsel- for the apphcant wants to w1thdraw thls OA
| with a liberty to file fresh OA, _1f any cause of action 1‘“3

available in favour of the applicant. . ) | I,

Accordingly, OA is dismissed as withdrawn one with a
liberty to the applicant to file fresh OA, if so advised. ‘
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[ Meenakshi Hooja ] [Justice K.C.Joshi] " ‘&
Administrative Member ~ Judicial Member
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